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NHRC, World Vision team up to stop violence against children

https://www.tbsnews.net/economy/corporates/nhrc-world-vision-team-stop-violence-
against-children-642170

World Vision, an international development agency dedicated to child welfare, and the
National Human Rights Commission (NHRC) have signed a memorandum of
understanding to end all forms of violence against children and build a country free of
child marriage.

A MoU signing ceremony was held on 1 June with National Human Rights Commission
Kamal Uddin Ahmed in the chair.

Under this MoU, the organizations will work together for strengthening child marriage
monitoring system based on Government's National Action Plan 2018-2030 and prevent
violence against children and child marriage nationwide.

They will work to make Child Marriage Prevention Committees fully operational at the
local level.

Alternative livelihood opportunities will be created for families prone to child marriage.
It also aim to establish village-union-mahalla free from child marriage.

They will work for formulating rules in the light of the Children Act- 2013 and ensure
effective implementation of the Government's National Action Plan 2018-2030 to end
child marriage.

Also, they will work to establish separate Directorate for Children etc to ensure child
rights and protection and holistic development.

Full time member of the commission Md. Salim Reza, secretary Narayan Chandra
Sarkar spoke.

The event was attended by Country Director Suresh Barlett, Senior Director-
Operations, Chandan Z Gomez on behalf of World Vision Bangladesh. Apart from that,
officials and representatives of World Vision Bangladesh and National Human Rights
Commission at various levels were also present. Nishat Sultana, Deputy Director
(Advocacy) of World Vision Bangladesh moderated the event.
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National Human Rights and Crime Control Bureau urges appointment
of AHRC chairperson

https://www.sentinelassam.com/north-east-india-news/assam-news/national-human-
rights-and-crime-control-bureau-urges-appointment-of-ahrc-chairperson-651926

The role of the State Human Rights Commission, Assam in providing the necessary
leadership and guidance to provide social justice to the people of Assam as well as to
protect the fundamental rights is immense.

JAMUGURIHAT: The role of the State Human Rights Commission, Assam in providing
the necessary leadership and guidance to provide social justice to the people of Assam
as well as to protect the fundamental rights is immense.The National Human Rights and
Crime Control Bureau (NHRCCB), Assam has expressed concern over the non-
appointment of the chairperson as well as the full body, who are the main enablers of
protecting human rights.

The state chairman of NHRCCB, Nishant Thard, in a statement sent through State
Media Officer Mrinmay Kumar Nath residing in Jamugurihat, said that the organization
has written a letter to the Chief Justice of the Gauhati High Court seeking necessary
step in this regard. The NHRCCB, Assam in the press release said that when the
organization decided to contact the chairperson of the Assam Human Rights
Commission (AHRC) to attend its state convention held recently in Guwahati as the
chief guest, it was confirmed that the Commission is running without the chairperson
and its full body at present.

Nishant Thard, chairman of the NHRCCB, expressed surprise when he came to know
about the matter. Without a permanent chairperson, how have the Assam State Human
Rights Commission’s actions been implemented? Thard raises an important question.
He also mentioned that the appointment of a chairperson and constitution of the full
body is necessary not only for the smooth functioning of the Commission but also to
rectify the current situation. So, it is considered very important to take immediate action
in this regard.

The National Human Rights and Criminal Control Bureau has urged the Chief Justice of
the Gauhati High Court to take appropriate measures to ensure the early appointment of
a suitable person in the respected post along with the full body of the Commission.
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The NHRCCB feels that the absence of the chairman and non-formation of the full body
severely hampers the Commission’s ability to carry out its orders with efficiency, which
is a noticeable aspect of the Assam Human Rights Commission. This will not only erode
the credibility of the Commission but also deprive the victims of access to justice. The
appointment of a Chairperson and formation of its body will not only protect the rights of
the people of Assam but will also be considered as an appropriate mechanism for
restoring the integrity and functioning of the Assam State Human Rights Commission.
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NHRC notice to Railways, J’khand police chief over death of 6
labourers

https://www.millenniumpost.in/nation/nhrc-notice-to-railways-jkhand-police-chief-over-
death-of-6-labourers-520685?infinitescroll=1

New Delhi: The NHRC has issued a notice to the railways and the police chief of
Jharkhand over electrocution of six contract labourers while they were installing a truss
pole to support the overhead railway power lines in Dhanbad rail division, officials said
on Thursday. Apparently, the incident, which took place on May 29, amounts to
“contributory negligence” of the public servant who “failed to supervise the work of the
contractor effectively”, and therefore, it is a matter of concern for the Commission, the
rights panel said in a statement. The NHRC said it has taken suo motu cognisance of a
media report that six contract labourers were electrocuted while installing a truss pole to
support the overhead railway power line.
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NHRC notice to Railways, J khand
police chief over death of 6 (abourers

NEW DELHI: The NHRC has issued a notice to the
railways and the police chief of Jharkhand over
electrocution of six contract labourers while they
were installing a truss pole to support the over-
head railway power lines in Dhanbad rail division,
officials said on Thursday. Apparently, the incident,
which took place on May 29, amounts to “contribu-
tory negligence” of the public servant who “failed
to supervise the work of the contractor effectively”,
and therefore, it is a matter of concern for the
Commission, the rights panel said in a statement.
The NHRC said it has taken suo motu cognisance
of a media report that six contract labourers were
electrocuted while installing a truss pole to support
the overhead railway power line. AGENCIES
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NHRC seeks report
on ‘failure’ to give aid
to silicosis widows

DineshBothra

letters@ hindustantimescom

JODHPUR: The National Human
Rights Commission (NHRC) has
sought a comprehensive report
from the Jodhpur district collec-
tor and magistrateregarding the
alleged failure to provide finan-
cial assistance to the widows of
two mine workers who suc-
cumbed to silicosis.

The Mine Labour Protection
Campaign Trust (MLPC) filed a
complaint with the National
Commission, prompting the
inquiry. The first complaint per-
tains to Ganga Ram, son of
Kishna Ram, who worked in
sandstone mines in Jodhpur.
Ganga Ram was diagnosed with
silicosis and was admitted to
K.N. Chest Hospital on April 19,
2011 Unfortunately, he passed
away on May 10, 2018. The
widow, Pepi Devi, claims she has
not received any monetary relief.

The second complaint
involves Magaram, son of Saka
Ram, who also worked in sand-
stone mines in Jodhpur. Maga-
ram was diagnosed with silicosis
and was admitted to K.N. Chest
Hospital on February 3, 2011
Tragically, he passed away on
February 28, 2011. The widow,
Dhai, alleges she hasn't received
any financial assistance.

On March 31, 2023, the NHRC
requested an additional report
from the District Magistrate of
Jodhpur, Rajasthan. However,
they have only received an old
report, dated April 29, 2022,
from the Jodhpur collector.

THE MINE LABOUR
PROTECTION
CAMPAIGN TRUST
HAS FILED A
COMPLAINT WITH
THE COMMISSION,
PROMPTING

AN INQUIRY

“Itsees no reason why benefi-
cial delegated legislation should
not have retrospective effect.
Consequently, the District Mag-
istrate of Jodhpur has been
directed to consider the matter
and submit an additional report
within four weeks. Copies of all
previous proceedings and conr
munications have been sent to
the District Magistrate for infor-
mation and necessary action,”
the Commission stated in noti-
ces. “The NHRC has received
numerous complaints from sili-
cosis victims and Next of Kin of
deceased workers in several
states, including Gujarat, Hary-
ana, Madhya Pradesh, West Ben-
gal, Rajasthan, and Jharkhand.
These complaints allege thatthe
State Governments have failed to
provide monetary compensa-
tion,” the NHRC noted.

The NHRC has directed the
Registry to seek a comprehen-
sive report from the Collector
cum District Magistrate of Jodh-
purwithin four weeks. Failure to
comply may result in the Com-
mission resorting to coercive
measures under Section 13 of the
PHR Act, 1993,
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NHRC notice to Jharkhand.,
Railways over workers’ deaths

The National Human Rights Commission (NHRC)
on Thursday issued a notice to the Chairman,
Railway Board, and the Director-General of
Police, Jharkhand over the incident of
electrocution of six contractual labourers on
duty. The deceased came in contact with
electricity while installing a truss pole to support
the overhead railway power line near Nichitpur
railway crossing, on the Dhanbad-Gaya section,
on May 29. It is alleged that the contractor had
not taken steps to get the power supply blocked
before starting the work. It has sought a detailed
report in the matter within four weeks which
should include the status of the FIR registered by
the police and the action taken against the the
contractor as well as his supervisor.




PRABHAT KHABAR, Ranchi, 2.6.2023

Page No. 2, Size:(21.87)cms X (30.94)cms.

TAUTIRAT A Ic7d 9IS & 37T d Stondl &bl ey U

vilt/orft Reeft. T
(T 3RAET) 7 999 ° 98
g % e T ° 0T F
e e A AREE % e
T T e W L S A
A el B 29 T I 7N

T Ao = AR A e
el o 39 Hifsard 218 Jat
I ¥ HeTH o . W B R
b1 MRS Gt o ) Ml o
A0 9 T % SR o W

T B WG il Fe A 4 B
BT 4, ST = e Tk Hifea
i 9 SR HEE, AT
TG % HHAIHR Jeeie &
e o o o
ARGEE B 9O 99E &
fie e T T,



DAINIK JAGRAN, Dhanbad, 2.6.2023

Page No. 5, Size:(7.61)cms X (22.09)cms.

Bic U Hid e |
AT 4 | e
WA &R, Tl : TEE W e
T e Wd faeet o
T w9 F I FE TH I
98 3 Hegd # H qHe
I HEEEgET SAEN
(TAgEARE) F Hifear fed
R @ U o &1 s S
M 7 W 9 IR 99E F
Grox 9 e oi 81 @i 8
fFfg T T AR g8 4R
mﬁmaﬁa—m
o T F AR 85 67 AW
ﬁﬁaﬁqm?aﬁtwuﬁ
#afaﬁa"rganmﬁmw
27 39 gt 9l 1 g
a7 fedid F =of #:3 3R 399
TAHARY &1 HAATd FJ4|
el 29q§#11%|a:ma
@ HEd ¥ uHae-TE EE
R AR TE T F 99
AR T T oA ¥ 29
el Tfa F30 TG T8 SH
TAgd & Fe o T4 41| 98
Wﬁ@?ﬁé@?ﬂﬁm
& FH Y T8 farsrell s
aEg F Gelled FE Fed
F OB 91 T AW F
mqarrma;raﬁiaﬂl




AMAR UJALA, Online, 2.6.2023

Page No. 0, Size:(0)cms X (0)cms.

NHRC: TATISRE! 7 ¥ed 3R FRWS Yo U@ &t Aifed U<, 8
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https://www.amarujala.com/jharkhand/nhrc-sent-notice-to-railway-and-jharkhand-police-
chief-case-of-death-of-six-laborers-2023-06-01
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